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l THf. C,,\ZIITTI. OF INDIA: IIXTRAORDI\,\R\ lP^Rr ll--SEC. l(ii)l

iIII\ISTR'I-OF ACRICT I,TT:RE A\D FAR-\IERS \\ EI-FARE

(Dcpartmcnt of Agriculture, Coopcrttion and Firmcrs 1\ clfare)

NOTIEtC,.I.TIO\

New Delhi. the 9th March,20l7

S.O.799(E).-tn e)iercise olthe powers conlerred by suh-section (2) oisection 27 ofthe lnsec(icides AcI. 1968

(16 ol I963). rhe Central Co\ernmenl hereb) makes the tbllo\!ing amendrnenls in the notification of Govemment ol'

Indi,r. in rhe ersnrhrle Nlinistr; ofAgriculrure numher S.O. l18O(f). dated the 2.1'h September. 201'l published in Gazene

of lndia. Iixtraordinary, Pafl-ll, section-i, sub'section-(ii). namely:-

In rhe said notification, in the Table, the Sl. No's , 8, 37 and 39 and the enries relating thereto shall be omitted.

I F. No. I i029l22015-PPJ I

ASHWANI KUMAR, Jt Sec). (Plant Protection)

I-oot \otc.-The principal notilicatron number S.O.2486 (F-) dated the 2,1fr September. 2014 published in the Cazefie of

i,uiio- f*tr"o.ainu,1, ean-ll. Section-J. Sub-section (ii). dated 2:trh September' 201{'
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